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Yard Cadre

6115, SHRI DAYA RAM SHAKYA:
Will the Minister of RAILWAYS be
pleased 1o gtate:

(a) when the yard cadre was bifur-
cated from the Station Masters cadre;

(b) whether the bifurcation has
been iraplementeq in all the Zonal
Railways; and

(c) if not, the reasong thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS ANpD IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRg (SHRT MALLI-
KARJUN): (a) to (c). Information is
being collecteq ang will be laid on
the Table of the Sabha.

Intermittent workers in Railways
6116, SHRT DAYARAM SHAKYA:
Will the Minister of RAILWAYS be

pleased to gtate.

(a) whether the labour tribunal 1969
recomune®led a standard duty of only
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eight hours a day for essentially in-
termittent workers;

(by whether the additional hours of
two and four daily is to be added as
an exemption of the following job
analysis and determination on norms
prescribed;

(c) how muny essentially intermit-
tent workers are there in Indian Rail-
ways rostered to work eight hours a
day or forty-eight hourg a week; and

(d) in the case of these essentially
intermiltent workers for 'vhiom no job
anaysis has been taken and no deter-
minition has been made within  the
condiliong specified by the ftribunal
ang the additional hours have not
been reflectod separately in rostered
hourg are they entitled to overtime
allowances as per the H.O ER, beyond
forty-eight hours in a week?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS ANp IN
THE DEPARTMENT OF FPARLIA-
MENTARY AFFAIRg (SHRI MALLI-
KARJUN): (a) and (b). No.

(¢ Railway enmployee; who are
classified as Essentially  Intermittent
are generzlly employed on more than
8 hours of daily duty roster. Their
weekly roster is generally of 60 hours
except—

(i) those who are employved at
way.side stationg ang who are pro-
vided with residential quarters
within a radius of 5 Km. from their
place of work are employed on the
72 hourg weekly roster; and

(iiy Saloon attendants, gatemen of
'C' class level crossings and caretak-
ers of rest houses reservoirg etc.
whose dulies are of an exceptionally
light nature, are employed on 144
hourg of duty roster in g {wo-weekly
period. Also where such staff are re-
quireq to attend to preparatory and
complementary work before com-
mencement and after completion of
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their normal work, the following
time is reflected in their rosters:—

4} hours are added to 60 hours
of weekly roster; 3 hours are
added to 72 hours of weekly ros-
ter and 6 hours are added to 144
hoursg of two-weekly roster.

(d) Does not arise.

Private Contract system
» —

6117. SHRI A. K ROY: Will the
Minister of RAILWAYS be pleased 1o
refer to the reply given to Starred
Question No. 150 on the 26th Febru-
ary, 1981 regarding introducion of pri-
vate contract gystem and state:

(a) whether it is a fact that two
contraclors were working in the Guj-
handi section of the Eastern Railway
on the lines;

(b) if so, since when they are work.
ing and the exact nature of job is
being done there and the number of
workmen involved and the rate of pay
per day with workmen and whether
that compares with the minimum wage
for such job fixeq by either State or
Central Government;

(¢) whether it ig a fact that in the
vears 1978-79 and 1979-80 the same
job used (o be done by the Central
gangmen; and

(ay if so, the Dbasig of introducing
contract system there?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN). (a) Yes,

(b) shri G. K. Gupta contractor
worked on the Down Grand Chord
line between Hiredih and Koderma
stations from April 1980 to December,
1980. M/s Chhota Nagpur Construc-
tion have been working since Jan./81
on Down Grand Chord line between
Tankuppa and Bandhu stations. The
nature of work in both the cases is
deep pereening of track—About 200
casual labour are employeq in each

case. Shri G, K. Gupta paid Rs. 7,00
per aay to begin with, anq later in-
creased it to Rs. 7.50 per day, M/s.
Chhota Nagpur Construction are pay-
ing Rs. 7.50 per day. The contractors
have given an undertaking at the time
of entering into agreement with the
Railway that they will abide by the
provisions of Minimum Wages Act.
These daily wage rates are not lower
than the minimum wage rates nf the
area_

(¢) Such (eep sereening work was
done in 1978.79 ang 1479-80 by engag-
ing casual labour.

(d) These works have been given on
eontract 1o ¢xpedile progress and to
pull up the backlog.

Higher Grade posts for Station
Masters

#i118. SHRI A. K. ROY: Will the
Minister of RAILWAYS be pleaseg to
slate.

(a) the percentage distribution of
grades of Station DMaslers and Assist-
ant Station Masters from 1st Septem-
bar. 1956 and the basig of alloration of
higher grade posts;

(i) whether it is a fact that the
percentage  distribution  in higher
grades on the basig of tota] strength of
Station Masters und Assisltant Station
Masters has been dicontinued result-
ing in  the luss of posts in  higher
grades; if so. the facts in details;

(c) whether it ig a  fact that the
basis of upgradation of Station Mas-
ters and Assistant Station Masiers dis-
criminates them from the office clerks,
commercial clerks and other cate-
gories; ang

(d) if so. the reasons thereof and
the steps taken to remove the discri=-
mination?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRT MALLI-
KARJUN). (a) A statement is attach-
ed. The redistribution was made on





